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IN THE CENTRAL ADMINISTRATIVE TRIBUNALD

HYDERA3AD BENCH : AT HYDERA3AD.

* X% ¥
0.A. No. 1517/93 Dt. of Decision : 7.12.93
1. S, ﬁnuradha
2. Bo Iqhal
3, B.S.R. Murtfy,
i -

4, Daphng Jamal ' . « « Applicants

1 Us
I
1. The Oirector General,
Postal Services,
Néﬂjlse INT=r1u vure
|

2. The Chief Post Master General,
_A-pt CirClG,
Hyderabad -~ 500 001,

"q. THe UITEFTOr 0T PUSTITL JIBLVAGTS — o0 —— o o o

(HCR)O/o Chief Post Master General,
A.R. Circle,
Hyderabad-500 001. - - = Respondents.

Counsel for the Applicantg : Mr. V.Venkateswara Rao

{
I

Counsdl for the Respondents: NMf. N.R. Devaraj, Sr.CGSC.

CURAM:

THE HON'BLE JUSTICE SHRI V. NEELADRI RAQ : VICE CHAIRMAN

THE HON'BLE SHRI R. RANGARA3AN : MEMBER (ADMN.)
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0.A.NO.1517/93,

JUDGMENT i
(AS PER HON'BLE SHRI JUSTICE V.NEELADRI RAO, VICE CHAIRMAN)

These four applicants are working in Hyderabad Region
(Posts). On 23.8.1993 a note was iséued by the Director of
Postal Services on behalf of tg22§£s¢ Master General, Hyde-
rabad calling for the names of the oéficials who are willing
for the aptitude test te be conducteq by NIC and those
applicants are directed to be sent to APMG (Staff) before
27.8.1993, That note was addressed ﬁo the DPS, Hyderabad
Region and also all the sectiom supervisors im the Circle
Office. Accordirgly, officials in tﬂe Hyderabad Region alse
were asked to volunteer in regard to Fhe same, These four
eapplicants also volunteered. The aptgtude test was conducted

in two batches., Two of the applicants are in the first

batch whereas the other two applicants are in the second

batch. ,
4

2. The contention for the applicénts is that even‘\\\\\h”’

though they got higher merit raakings;on the basis of
"their performance in the test, they wére not allotted to
work om PLIMIS computersinstalled in:the A,P.Circle
office., Hence, this OA was filed praying for quashing the
proceedings No.ST/1/7/93, dated 6.12.i993 whereby only
successful employees from the circle éffice ilone were

alletted to the said worﬁ)by holding that the applicants
e AL A Raly’ Yoy
sre entitled for postingafo work on PLI/MIS computers

installed im A.P.Circle office and for all consequential

i
benefits such as arrears of salary and allowances etcC.
|

3. The applicants submitted repreEentation .on 10,9,93

Jm(/as ayainst the memo dated 8,9.1993 and ‘ialso representation

contd.,.
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Copy ItD L :
1. .The Director Gensral, Postal Jarvices, Dak Sadan, New Oeglhil
2, The Chief Post Master %eneral, A.7.,Circle, Hyderahad-GO01.
3. The Director of Postal Services (HCR) 0/0 Chief Post Master

General, A.?,Circle, Hyderabad-001. . .
4. One copy to Sri. V.Venkateswara Rao, advocate, CAT, Hyd.
5. 0Ore copy to Sti, N.R,.,Devaraj, Sr. CGSC, CAT, Hyd.
6. OCne copy to Lihrary, CAT, Hyd.
7. Cne spare copy.
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4. - It is nét clear on the basis of the record produced

47w the Circle Office, In the absence of the said material

GK/\\:}__“_—_ﬁ-___té?b )be“&:NQ\“;h
(R .RANGARAJAN) {V.NEELADRI RAO)

%0
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dated 3,12,1993 when they came to ‘know that only employees

from the circle office are beirg allotted to the said

posts, - ' .

as to how there was @ change from the note dated 23.8,93
to the memo dated 8.9.1993 whereby preference was being
given only. to the employees of the Circle Office when in
the first instance it was intended to make, open the compe-

tition to the employees in the Hyderabad R_gion and alse

sand as representations are already made, we feel that it
is proper to direct the 2nd respondent to dispose of the
representations dated 10,9.1993 and 3.12.1993 by 31,12,1993

and i{f the applicants sre aggrieved by the order to be
MEeeTw MY LUT 4Nu LTIRUNUCIT, TSy ale Iree To move tnis

Tribunal, We further make it clear that in case the appli-
cants ultimately succeed, they will be entitled to the

monetary benefits even from today.

5. The OA is ordered accordingly at the admission

stage. No costs, \\

MEMBER (ADMN., ) : VICE CHAIRMAN

DATED: 7th December, 1993, ,
Open oourt dictation. [
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